FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF AVANTI SYSTEM

INTEGRATORS PRIVATE LIMITED

Sl. No. | PARTICULARS DETAILS
1. | Name of corporate debtor /Avanti System Integrators
Private Limited
2. | Date of incorporation of corporate debtor 6" September, 2004
3. Authority under which corporate debtor is incorporated / Reg““a.r of Companies,
. Mumbai
Registered
4. Corporate Identity No. / Limited Liability Identification No. U31507MH2004PTC148414
of corporate debtor
5. | Address of the registered office and principal office (if any) of A-302, Brent Ford Hiramani
te debtor Estate, Godhbandher Road,
corporate debto Patlipada, Thane Mh 400607
India
6. | Date of closure of Insolvency Resolution Process 27-7-2023
7. | Liquidation commencement date of corporate debtor 28-7-2023
8. | Name and registration number of the insolvency professional |Vinodkumar Pukhraj
acting as liquidator Ambavat
IBBI/IPA-001/1P-
P00420/2017-18/10743
9. | Address and e-mail of the liquidator, as registered with the Room No. 40, 9/15 Morarji
Velji Bldg, 1st Floor, Dr
Board
IM.B Velkar Street,
Kalbadevi Road, Mumbai,
Maharastra 400002.
vinod.amabavat@ajallp.com
10. | Address and e-mail to be used for correspondence with the Room No. 40, 9/15 Morarji
liquid Velji Bldg, 1st Floor, Dr
1quidator M.B Velkar Street,
Kalbadevi Road, Mumbai ,
Maharastra 400002.
cirp.avanti@gmail.com
11. | Last date for submission of claims 28" August, 2023

Notice is hereby given that the National Company Law Tribunal, Mumbai has ordered the
commencement of liquidation of the Avanti System Integrators Private Limited on 28th July, 2023.

The stakeholders of Avanti System Integrators Private Limited are hereby called upon to submit their
claims with proof on or before 28th August, 2023 to the liquidator at the address mentioned against item

No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Submiss

Name a

ion of false or misleading proof of claims shall attract penalties.

nd signature of liquidator: Vinodkumar Pukhraj Ambavat

Registration Number: IBBI/IPA-001/IP-P00420/2017-10743

Date and place: Mumbai. 315t July, 2023
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Notice is Hereby given Under the instructions of my
Clients Mrs Corcy Damian Rebello Who is owner of
The Flat/House No.104, Building No. A, 1st Floor in
the building known as Imperial Square CHS Ltd
situated at Bhayanderpada, Ghodbunder Road,
Thane (West)-400615. In this transaction the First

terms and conditions stated therein. The Deed of
Release was registered with the Office of the
Sub Registrar of Assurances vide Lodgment
receipt no.14057 bearing Registration no.
TNN9-13030-2023 dated 21/07/2023.

If any person and/or party has got any claim or right
to under mentioned premises along with together
with all benefits attached thereto by way of any
Sale, Agreement to Sale, Deed, Document, Writing,

At Tzt Wrier A1, g &, wed i Agreement or mortgage, charge or lien and/or any | CHANGE OF NAME |
qToflATST ST 318, a3 SoTeil |t w s freor forrh s areemmmé | [anangementandlorany other daimorrighttoany| |1 HAVE CHANGED MY NAME FROM
TR i 39.03.3048 F.3¢¥% /095 part thereof is required to intimate the undersigned RAJESH KUMAR CHOUDHARY

within 14 days from the publication of this Notice,
failing which, my clients will complete the Mortgage
without any reference to such claim or rights and
ifany, shall deemed to have been waived.

Date : 31/07/2023 Sd/- Adv. Afreen Shaikh
Place : Mumbai Advocate High Court

Plot No 42, Line No A, Unit No.8, Shivaji Nagar,
Govandi Mumbai 43. Mob No. 8850071717.
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GAZETTE (M-23108048)

SALMAN SALIM SHAIKH / SALMAN VASANTKUMAR KANJI BHANUSHALI
SALIM MOHD SHAIKH TO SALMAN TO VASANT KANJI BHANUSHALI AS
MOHAMMED SALIM SHAIKH AS PER PER DOCUMENTS.
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VASUDEO BHAGWAN DHURI AS PER
GOVT OF MAHARASHTRA GAZETTE

| HAVE CHANGED MY NAME FROM

DOCUMENT

w1t of

| MAHENOOR MOIZUDDIN SHAIKH W/O, DOCUMENTS.
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T as TeeT ae|oaer, §2 O e sz, eder]|  OLD NAME : THILAGAVATHI TO NEW
ST YR PRI (SR SRICeT) TRl 2, TS, o e, Houtol H. NAME : TILAKAVADI HANSA RAMESH MAKWANA AS PER CHIRAGMAL TEKCHAND JAIN TO DOCUMENT

§. |Raesal @ ufkenr  uRTerdar
Ratics

206.00.2033

. |PHiRe BolcR™ WRHEAT Y Sroml
feties

R(.00.2023

OLDNAVE - KISVATALI S HDRESHI T —ie e NUMBER (M-23106952)  CHIRAG TEKCHAND JAIN AS PER | GHITRA CHANDRAKANT GEEDH RIO
NEW NAME - KISMATALI SALEEM | HAVE CHANGED MY NAME FROM GAZETTE NUMBER (M-23105840)  ROOM NO C-38 PLOT NO 50,
HIDRESHI NEETA BAHEN JAYANTILAL SOSA & | HAVE CHANGE MY NAME FROM SUMANGAL CHS GORAI SECTOR 1

¢ RS FELEA Bl TGO Eeic]
RdTesR AT =g 31for IBBI/IPA-001/IP-P000420/2017-2018/10743
SAiG OB T

¢ |FHSwIBs Aiguiighd 3RICel il 6. Yo, €/94 HRRGH defolt gHRd,
R T 3T E-de 9e  Holell, €. TA.AIGHT e,

PlosaRdr T, 3\3;3':5, FHERTY Q0000R.

vinod.amabavat@ajallp.com

90 |uRTATBRIE TITERIGR AT
MU=l T 31T $-deT

Fchl 8. o, §/94 HRRSN dotoll SR,
9o Felcl, &, vAddeeR e,
PleaRd EFI'ITﬁ, @'Eré, HERTE Y0000R.

cirp.avanti@gmail.com

99 |gran AR BrowmE it fGatid

¢ 3T, 03

ATGR Jgell S0 A P, T DUl PreraT

foier SOl el STETSad i

fereticp 3ifdT foapror : a's, 39 e, 2023

oht 3rdcht R gfediee riede fufiesd uRweme 3 dwevam sy et andd.
a1 RREH 2l TR fificssan HPIaRGIE AR & g1 . ¢ 3RE, 20%3
i) feba cmydt aRTTIEB TS aTel 5. 90 TR IS TR AIGR PHIUART AT 3 3MTe.
R Bad SORTeRP UGl Al B, $aT A
HPIIRS R STTEadd QR Saer:, SUCER fohar Seiagierd Ueglel Aae B QMehdd.
STRIETad gabid fobar feemafet 2o T/ Ae? e & SoMud Usel.

URHHATIBT = AT FMeR] « Reagene garst
SAicofieszor shaties: IBBI/IPA-003/IP-N000115/2017-2018/11219

SARNRIBROT, IS el f&. ¢ FH, 0%3

3farad

NEETA JAYANTILAL CHUDASAMA TO MEZBA NAEEM SIDDIQUI TO MEZBA BORIVALI WEST MUMBAI 400091 HAVE

I HAVE CHANGED MY NAME FROM NEETA PIYUSH BHARAKHADAAS PER GULAM RASUL GHADIYAL| AS PER CHANGED MY NAME TO CHANGED TO
MOHD NAZIM ANSARI TO NAZIM DOCUMENTS. DOCUMENT SANDHYA ALHAD HATKAR FOR ALL

ANSARI AS PER DOCUMENTS. | HAVE CHANGED MY NAME FROM | HAVE CHANGE MY NAME FROM PURPOSES
I HAVE CHANGED MY NAME FROM KANIZ FATMA TO KANIZ FATMA MOIN BABALOO JIYALAL GUPTA TO 'l JAVED ATIQUR REHMAN HAVE

KHAN FATIMA SHAHINA MOHD YUSUF QURESHI AS PERDOCUMENTS.  SHEKHAR. JIYALAL GUPTA AS pER CHANGED MY NAME TO JAVED ATIQUR
TO SHAHINA SARFARAZ KHAN AS REHMAN ~SHAIKH AS PER

DOCUMENT
PER DOCUMENTS. | HAVE CHANGED MY NAME FROM DOCUMENTS

MUMTAZ MUSHTAQ SHAIKH TO| HAVE CHANGED MY OLD NAME iy oLD NAME WAS MOHINI
| HAVE CHANGED MY OLD NAME MUMTAZ BEGUM MUSHTAQ SHAKHAS FROM ~ "NANDINI  SURENDAR RAMCHANDRA NENWANI HAS

FROM SIMMY RAJPAL TO NEW NAME PER DOCUMENTS. PRAJAPATI" TO NEW NAME "NANDINI CHANGED TO MOHINI RAMCHAND
SIMMY NAYAR. AS PER GAZETTE |\ e 1A NGED MY NAME FROM SURENDRA PRAJAPATI" AS PER NENWANI AS PER AADHAR CARD
COPY (M-23100790) DOCUMENT M-2392064

SUGHANDA MARUTI PATIL TO MY OLD NAME WAS RAMCHANDRA
OLD NAME- AISHA BI SHAIKH TO NEW SANDHYA SANTOSH PATIL AS | HAVE CHANGED MY NAME FROM BHOJRAJ NENWANI HAS CHANGED TO
NAME- AYSHA ASLAM SHAIKH GAZETTE NUMBER (M-23108700) KAMAL DINESHCHANDRA MEHTA TO RAMCHAND BHOJRAJ NENWANI AS
| HAVE CHANGED MY NAME FROM | HAVE CHANGED MY NAME FROM KAMAL DINESH MEHTA PER AADHAR CARD
VARSHABEN VASANT BHANUSHALI TO ABDUL GAFOOR HASAN PARVEZ | HAVE CHANGED MY NAME FROM ATt 33t aTa &t wif3rar wremrer sircht
VARSHA VASANT BHANUSHALI AS SHAIKH TO PARVEZ AHMED SHAIKH SULTANBEGAM TO SULTANA FAROOQ ggoa sidfie a1a foaisT ot
PER DOCUMENTS. AS PER AADHAAR XXXX XXXX 1088 SHAIKH AS PER AADHAR CARD M geadas gamor Saa IR
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PRICES TO STAY FIRM TILL YEAR-END

Now, spices drive
food inflation

Turmeric, coriander,
jeera costlier as bad
weather hits output

SANDIP DAS
New Delhi, July 30

AFTER TOMATOES AND tur
dal, many spices such as jeera
(cumin seeds), turmeric and
coriander (dhania) havebecome
dearer in the last few months
because unseasonal rains prior
to harvesting impacted output
amid robust domestic and
exportdemands.

Traders FE spoke to across
key markets of spices varieties
said prices are likely to remain
firm till the end of this year,
given the likely higher demand
in the coming festive season.
Moderation in prices are
expected by early next year for
some of spices varieties as new
crops arrive. Retail inflation in
thespices categorywasreported
at 19.19% in June on year. The
inflation hit a record 21% in
January 2023. Jeera prices,
which hadbeenrising since Jan-
uary this year because of
prospects of lower output, has
now doubled to ¥60,000/quin-
talat Unjha,Mehsanadistrict of
Gujarat, the hub of the spices
trade. A year back prices were
around ¥30,000/quintal.

This has pushed retail infla-
tion in jeera to a record 74% in
June 2023 onyear. “Outputwas
impacted by unseasonal rains
during January and February in
major producing states of
Gujarat and Rajasthan,” Dinesh
Patel, chairman, Agricultural
Produce Market Committee
(APMC), Unjha, Gujarat, told FE.

UPWARD TREND
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Patel said that mandi prices are
likely to remain up and may
reach ¥70,000/quintal by
November as inventories with
traders and farmers have been
lower than previousyear.

The spot prices of jeera
(Unjha) on commodity bourse
NCDEXon Fridaywere quoted at
%60,825/quintal, while the
futures prices for November
20,2023 delivery rose to
361,885 /quital. The coriander
mandi prices have also risen
sharply in the recent weeks
because of the impact of erratic
weather conditionsin April.On
Saturday, average mandi prices
of coriander rose to
7,525 /quintalat Deesa Market
Yard, Banaskantha district,
Gujarat  against around
%6,000/quintal ayearago.

Mandi prices of anothervari-
ety of spices - turmeric are cur-
rently ruling around
%14,000/quintal in Maharash-
tra, Telangana and Tamil Nadu
from ¥7,000/quintal in April
becauserainin April-May,which
have adversely impacted the
output,and delayed sowing due
to the late onset of monsoon.
“Farmers' harvests were
impacted due to unseasonal

rains in Maharashtra and delay
in sowing would also impact
production in the current year,”
Ankit Agarwal, Director, Amar
Agarwal Food, a Erode, Tamil
Nadu based trader in turmeric,
said.

The spot prices of turmeric
on commodity bourse NCDEX
on Friday was quoted at
312,904 /quintal, while the
futures prices for December 20,
2023  delivery rose to
%16,082/tonne. The Spice
Board of Indiainitsfirstadvance
estimate has estimated
turmeric production in the
2022-23 cropyear (July-June)at
1.16 million tonne (MT),record-
ing a decline of 5% from 1.22
MTin2021-2022.Howeverthe
board hasestimatedabout 13%
and 15% rise in cumin and
coriander production in 2022-
23yearto0.62 MTand 0.84 MT
respectively.

Trade sources said that the
estimate of output of jeera,
turmeric and coriander is likely
to be revised downward in the
current crop year in the subse-
quent estimate by Spices Board.
Spices category has 2.5%
weight in consumer price index
(CPI).

393 infra projects show cost
overruns of T4.64 trillion

PRESS TRUST OF INDIA
New Delhi, July 30

ASMANY AS 393 infrastructure
projects, each entailing an
investment of I150 crore or
more,have been hitby cost over-
runs of more than I34.64 tril-
lion in June 2023, an official
report said. According to the
Ministry of Statistics and Pro-
gramme Implementation,

FPI's buying
continues;
invest
45,365 cr
in equities
in July

PRESS TRUST OF INDIA
New Delhi, july 30

FOREIGN PORTFOLIO
INVESTORS (FPIs) continue
with their buying spree in
July with a net infusion of
45,365 crore in Indian
equity markets on stable
macroeconomic fundamen-
tals and steady earnings
growth.

However, it appears that
the momentum of buying has
slowed down and FPIs have
turned sellers during the two
trading days ahead of the US
Federal Reserve meeting on
Wednesday.

“The US Fed signaled the
possibility of more hikes
going ahead and ruled out the
likelihood of rate cuts any
time soon.

“The potential impact of
rate hikes on global liquidity
would have led foreign
investors to re-evaluate their
investment decisions,” Himan-
shu Srivastava,associate direc-
tor - manager research, Morn-
ingstar India, said.

According to the data, FPIs
have been continuously buy-
ing Indian equities since
March and infused 345,365
crore this month. Only one
trading day is left in July.

This figure includes
investment through bulk
deals and primary marKkets,
apart from investment
through stock exchanges.
Also, this figure marks the
third straight month, when
the net flows have surpassed
340,000 crore mark. It was
347,148 crore in June and
343,838 crore in May.

financi“ ep.‘. in

which monitors infrastructure
projects worth ¥150 crore and
above,outof 1,643 projects,393
reported cost overruns and as
many as 815 projects were
delayed.

"Total original cost of imple-
mentation of the 1,643 projects
was 323,86,687.07 crore and
their anticipated completion
cost is likely to be
328,51,556.84 crore, which

reflects overall cost overruns of
34,64,869.77 crore(19.48% of
original cost)," the latest report
forJune 2023 said.According to
the report, the expenditure
incurred on these projects till
June 2023 was ¥14,99,771.71
crore,52.59% of theanticipated
cost. It stated that the number
of delayed projects decreased to
594, if delayis calculated on the
basis of the latest schedule.

Tit-for-tat on EU carbon tax may
hurt local producers, says official

Some norms related
to climate may aid
India’s exports

MUKESH JAGOTA
New Delhi, July 30

RETALIATION AGAINST THE
European Uniononitsstring of
laws like carbon tax would be
counterproductive and end up
raising costs forlocal manufac-
turers but the grouping’s five
regulations on climate change
and trade could in some ways
result in increasing the attrac-
tiveness of India against its
competitors, a senior official
has said.

The carbon tax or Carbon
Border Adjustment Mecha-
nism that seeks to subject to
additional tariffs goods with
higherthan permissible carbon
emission at production stage,
whetherimported or produced
within the EU, cannot be repli-

GREEN TAX CHALLENGE

B The EU's Carbon
Border Adjustment
Mechanism covers iron
and steel, cement,
aluminium, fertilisers
and electricity

M If India replicates the
carbon tax then
producers will have to
make products
conforming to EU norms
even for local markets

cated by Indiabecause even for
local markets the producers
will have to make products con-
firming to EU standards.

The CBAM covers iron and

steel, cement, aluminium, fer-
tilisers, and electricity to start
with. While the transition
period for the new taxwill start
from October 1 of this year,

actual collection will begin
from January 2026.

The EU Deforestation Reg-
ulation, one of the five recent
measures announced bythe EU
to meet its net zero carbon
emission goal by 2050, could
aid India’s agriculture exports,
the official said.

Under this regulation
exporters to the EU must
ensure that farm products have
not been grown on land which
has been deforested after
December 2020.
The newruleswillapplytolarge
firms from December 2024
and small firms from June
2025.

The products covered under
the regulations include cattle,
buffalo,meat of bovine animal,
oil cake, soya beans, palm oil,
cocoa bean, chocolate, coffee,
leather, paper, wood and its
articles.India can demonstrate
to the EU that our forest cover
hasincreased and forest land is
not diverted for agriculture

unlike in countries like Brazil
which is one of the big
exporters of these commodi-
ties and have some kind of an
understanding with the 27-
nation grouping, the official
said. In coffee we have tech-
nologies to demonstrate entire
value chains to buyers.

“Standards are high there,
there is no advantage of fight-
ing on them so we have to con-
form to those standards. We
can discuss bilaterallywith the
EUonrelaxationsin conditions
on certification of carbon emis-
sions and other procedural
issues,’ the official said.

The EU alsowants toreduce
its dependence on China and
realignment is going on so we
have to see how best we can
participate in that, he said.

“One thing is clear that this
is a new way of doing business
and we have to adjust to it. You
cannot just sit out and fight.
Sitting outside will not help,”
the official said.

SHAREKHAN BENP PARIBAS FINANCIAL SERVICES LIMITED

Fegd. Ofice: The Ruby, 18th Floor, 29 Sanapal Bapat Marg, Dadar (Wasl), Mumbai 400 023
CiW Mo UES920MH2004PLC148518; Wabside: www sharekhan.com;
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Extract of unaudited financial results for quarter and year endad 30th Juna 2023

lAmourds are 0 Fs millicn, excapt par shama data)

E-AUCTION SALE NOTICE

{under regulation 32 & 33 of IBBI (Liquidation Process) Regulations, 2016)

UNITY INFRAPROJECTS LIMITED (in Liquidation) (‘UIL’)
(CIN: L99999MH1997PLC107153)
(Sale under Insolvency and Bankruptcy Code, 2016)

Liguidator of UL hereby invites Eligible Bidder(s) for participation of E-Auction Sale of
Assets of UIL, hsted herein, on “As is Where is, Wherever There Is & Without
Recourse” basis and az per the conditions and process listed in the process docurment.

Mumbal
Dabe ; Juby 27, 2023

For and on behalf of the Board of Directors of
Sharekhan BNP Paribas Financial Services Limited

{Listing Obligations and Disclosure Reguiraments) Reguations, 2015, as ameanded, SEBI's Operational
circular SEBIHOMDDHSPICIR202 11613 dvled Awgust 10, 2021, have been reviessed by the Sodit Commitiee
and subsaquenty approved by the Boand of Deectors &t thelr respeciive meetings hebd on July 27, 2023

b} The results for the guarier ended June 30, 2023, and June 30, 2032, have been reviewead by the Slatulory
Auditors of the Company.

) The financlal results of the Company have been prepared in accordance with Indisn Accounting Standards
{Ind AS) notified undar the Companias (Indian Accounting Standards) Fules 2015 as amended by the
Companies (Indian Accounling Standards) Rules, 2016.

CIN: UG5920MHI004PLC 148518
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Amnit Arora
Director ard CEQ
Ol EFE3425

5 Standalone ]
Nos Particulars | Quarterended  Quarter ended | Year ended | 5. No. |
W06y | 30.06.2022 31.03. 005 ' [
{l.lnaudlhtl} Ilenalldrhnd:l :Audllu:[l]
1. | Total Irr::n:-rrle frum Clparau-:-na 108,63 224 53 907 24 [ 1. | Total ncome
Met Profit I [Loms) for the period [ '
2. ihefore Tax, Exceptional andior Extraordinary items) Lot Lo s .
1 e b
. | Met Profit / {Loss) for the pariod bafore tax : [ s i
? (after Exceptional and'or Extraordinary dems) o e i 3
het Profit / (Loss) for the period affer tax T
' {after Exceptonal andior Extraardinany ibams) L E 12 3140 4.
Total Comprehensive Income for the perniod
§. | [Coenprising Profil / [Loss) for the period [afler tax) TEE1 o6, 06 £y ok
and alher Comprehensive Incoms |(afer b))
G | Paid up Equily Share Capital 4166 4186 4, 185 B
7. | Resarves texcluding Revaluation Reserse) 1 484 04 1431.74 I 141237 7.
8. | t;acurlhpf P|E|'|1|ur'|'|.i-'l.-:"|'_‘-:‘:-|.|r'|! | | - é
8. |N Nﬂtwum . sbra 00 | 551? 74 | 550827 | 9 Nﬂtwﬂnh
10. | Paid up Dabt Cagital | Cutstanding Debt 318218 & 600,93 7 405,64
11, | Qutstending Redeemable Prefersnce Shares 5 i- :
— - - 12 D-Eltl" Euulrg.r ra1|r_'n
12. | Dabt Equity Ratio 0.56 1.19 043 [ e
Eamings Per Share (of K5 10 aach)
13 {Tar comlinued and dscontineesd operalions)
{a) Basic 018 023 0.78 [ 14
'1.'.'.1 Dlilubesd f
14 LF.||:|IIEI Redempilon Reserve
a) The abowve audited linancial resus which ane [.IuL‘!lSI'rE" in actondandce with F‘.FguIHLCr'l 'E-..-.-’d_l il EEEI [ ]

ST T
Crade © July 27, 2023

| Mezl Prafil ¢ {Loss) Tor the pericd befose lax
{Defore Exceptional and'or Exiraordinany

1|:| | Clul;:'.l.=u1|,1|r'||; Dl I:|'| |
11. | Qutstanding redeemable prefarence shares

SHAREKHAN LIMITED

Regd. Oifice: The Ruby, 18th Floor, 20 Senagati Bapat Marg, Dadar (West), Mumbal 400 028,
CIN Moo UIaBsshiH 1 2a5PLC0E T 498, Wabsite: www.sharakhan com;
Teel: 022-6750 2000, Fax: 022-2432 T343; Email: companysecretamalflsharekian.com

Exitract of wnaudited financial results for quarter and year ended 30th Juns 2023
IP."l L-un15 ara in Fa milion, El:;..EuI |.IE| EI Arg lﬂ-&l..:l:l

Farticulars

Met Profit / (Losa) for the pericd before tax
(after Exceptional and/or Exfracrdinary itermns)

Mt Profit § (Loss) for the period afier tax
{after Exceptional andlor Extracrdinary items)

Tatal Comprehensive Income for the period
=8 [Comprising Profit after tax and Other
Comprehensive Income (after tax)]

Paid up Equity Share Capital
Resenves (excluding He-.raluatunn Researve)
| Se-:urltnas Premium Account

Earnlnga F"'E:r Shara Ilb-t:-h:-ra and aflar
13. | extraordinary items) (of RS 10 each)
| Basic / Didesd (in B2) (nod annuakised) |

[ Lapuh!. Ee-demmmn Reszarnve
15 Debenture H-:dcmmlnn Resarve
16. | Debl Service Coverage Ratio

Standalone
Cuarter endad Year ended
|'30.06.2023 | 30.06.2022 | 31.03.2023
| (Unaudited) (Unaudited] | (Audited)
2,918 2,679 11,540
336 531 2,252
& 15 53 2,252
250 355 1,708
250 305 1,715
587 | 567 587
15858 | 14,818 15,635
| 4083 | 4098 | 4098
| 1B.47s 15,405 16.225
20,232 12, E-?Ei 16,642
1.23 0,82 1.03
4.26 .72 20,00
30,00 A0.00 30,00
004 0.05 01e
1.590 4.63 347

| Interes{ Service Covarage Ratio

a) Thee abawve audibed linancial results whch are puablished in accoedance with Regulation 52(4) of SEBI
(Listing Caligations and Disclosura Reguiremnents) Regulations, 2015, as amanded, SEQ's Opearational
circular SEBVHOYDDHEPICIRZ202161E daled Avgust 10, 2021, have Bean reviewed by the Audl Commitles
and subsaquently approved by the Board of Directars at thelr resgactive meetings held on fuly 27, 2023,

b} Tha resulls for the quarter endad June 30, 2021, and June 30, 2022, hava baen raviewed by the Statutory
Ausditors of the Comgany.

) The financisd results of the Company have baen prepared in accordance with Indian Accownting Standards
(Ind AS) nalifed under (he Companes (indian Accounting Standards) Rules 2015 as amended by the
Comganies [Indizn Accaunting Standards) Rules. 2016.

For and on behalf of the Board of directors of
Sharekhan Limdted
CIN; U99955MH1995PLC0ET498
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Jaideep Arora
CEQ & Winola Time Deractor
DM Q056252

rremosandum to be downloaded from
hitps:Mindiaauction.com

as per details provided the E-auction process

: Reserve Price | Earnest Money Deposit
i L (AmtinINR) | {AmtinINR)
1. | VEHICLES & PLANT AND MACHINERY: 4 4
Vehickes lying at vanious locations in Mumbai| 1.26 Crores 12.65 Lakhs

Note: The Assets as mentioned in the process memorandum will be sodd in different lots.
The bidder can bid for combination of any Lots or combination of any vehicles & Plant and
machinery within the Lots by depasiling the Eamest Money Daposd mentioned against
those specific vehicles! |ofs. The above sale is subject to the terms and conditions
mentioned in the process document uploaded on the website: www.indiaauction.com

Flease refer the same for detais: Last date for submission of bids: 16-08-2023
Last date for submission of EMD; 29-08-2023 | E-auction date; 01-09-2023
E-auction Time: 10,00 AM Onwards | Contact: 022-66261600
Correspondence email: iqunity@dsaca.co.in, aks@dsaca.co.in

Alok Kailash Saksena
Liquidator- Unily Infraprojects Limited

Reg. Mo.: IBEBIIIPA-DOTIP- POODSEZ017-18M10134
Off Add: Desal Saksena & Associales, First Floar, Laxmi Building,

Drake: 207017 F 10123 Sir Phirczshah Mehta Rd, Murnbai, Maharashtra-200001
FORMB
PUBLIC ANNOUNCEMENT
[Regulation 12 6l he Insclvency and Bankrugk '.- Eoard ol Irl@a

[Lrquidamon Frocass) Regulabons, 20 |'~l

FOR THE ATTENTION OF THE STAKEHOLDERS OF

AVANTI SYSTEM INTEGRATORS PRIVATE LIMITED

3. | Authoriy undar which corporaie
debvlee & incoeporated | regiiencd

. Et_u'p:rﬂ' ity r-.l-c:-. ! -Lnir:l:l
Linksity Identfication Mo of
comporale debior

| peircapal ofice [ arny) of componale
oo

of copante dabblor

. | Mame and registaRon number of
The ireghwency professonal actng
L T e

G, | Acdness ard eresl of the bgucor,|
a5 mgEsteed wih tha Boaed

10. | Addness and e-mal o be used for
aoresponclence with e Souckaion

s a2 a

Ao

2023,

agamstitam Mo, 10

Data and place; Mombas 315t July, S22

Modice is hareby given I.hEII I'rE NE. ri‘.'lr‘:al Company Law Tribunal, Mumbai has ordenad the
commancament ol bauidation of the Avanti Systam Integraiors Prvabe Linnited on 2800 July,

Thie stakeholders of Avant System Integrators Private Limited are hareby callad wpon to submit
theair claims with prood on or bafore 28th August, 2083 totha iquidator &t the addmass mentionad

The financial creditors shall submit ther claims with proot by sfactronic maans onby. &l oiher
greditors may submil the claims wish the proofin persen, by postor by electronic means

Submission of false or misleading procd of clams shall stiract peralties,

Marmae and signaure ol iquidator: Vinodkwemas Pukhrag Arntsaval
Aegstration Number: 1IBELIPA-DO Y APPO0 S S0 17- 10743

5L No. | PARTICULARS DETAILS
1. | Marne of covponste deblor .ﬂn.'r!ri System Inlegraloes Privatle: Limited]
2. | Date of incorparation of coporate | 6th Sapiember. 2004
dhelzior

| Regatar of Companies, Murnbal
T

5. | Address of the registered office and| A-302. Brent Foed Hirermand Estate, Godhbandher Road
Patfipatcts, Thewne Mb 300607 Incia

| 27-7.2003

. [ate of closure of ineohsnoy
| Resclution Process |
7. Lqud'am'.m wrencement dale | 28.7-3003

[ Virodkumer Fulkdva) Ambaat
BEFA00T P-POD20 200 7- 1B 073

Ricrm M, 401, 516 Mo Vel Bida, 158 Floor,
Cr M B Velkar Sireat, Kalbadew Road. Mumbal
| Maharetra 400002, vinod Bmabavani2ealp.com
R b, 40, 5715 borari el Bidg, 1at Floor,
Dr MLE Vielkar Siresl, Kalbaded Foad Murnbai
Maharsts 00002,
| cipavantiE@gmal com
11. | Lastdae for submission of cleims | 2th August. 2023

INMISTRIEE
LIMITED
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STEEL PIPES

JTL Industries has a legacy of more than 3 decades and is
among India’s leading manufacturers of Galvanised and ERW
(Black) Steel Pipes. Hollow Sections and Solar Structures.

Registerd & Corporate Office: S.C.O. 18-19, Sector 28-C, Chandigarh 160002, India

Tel: +91 172 4668 000, E-mail: contact@jtl.one, Website: www.jtl.one
Extract of the Consolidated Unaudited Financial Results for the First Quarter Ended 30th June, 2023

"Built to

CIN : L27106CH1991PLCO11536

engineered for strength:

Steel pipes for a world

of possibilities."

last,

-

& CONSOLIDATED )
(Rs. in lakhs except per share data)
PARTICULARS Qt_larurEndHl F.Y. Ended
30-Jun-23 31-Mar-23 30-Jun-22 31-Mar-23
(Unaudited) (Audited) (UnAudited) (Audited)
Total Income from Operations 50556.97 4730924 37033.95 155485.63
Profit Before Exceptional Items and Tax 3390.33 5035.26 1587.23 12369.82
Profit Before Tax , After Exceptional Items 3390.33 5035.26 1587.23 12261.61
Net Profit after Tax and exceptional ltems 2536.99 3665.12 120742 9012.78
Total Comprehensive Income £236.99 60493 120742 9313.08
“Paid up Equity Share Capital (Face Value Rs.2 each)” 1688.84 1686.84 1210.74 1686.84
Other Equity 39024 43 39024.43
Earning Per Share (of Rs. 2/- each) (not annualised)
(a) Basic (Rs.) 3.00 4.35 1.82 10.69
(b) Diluted (Rs.) 261 377 1.68 9.28
Extract of Standalone Unaudited Financial Results for the First Quarter ended 30th June, 2023
Total Income from Operations 2055697 4715762 31703395 155334.01M
Profit before Tax 3390.34 5034.76 1587.23 12261.11
Profit after Tax Exceptional and/or Extraordinary items# ) 2536.99 3664.75 1207 .42 a012.41
Qmal Comprehensive Income for the period (after tax)] 253699 3604.56 120742 9312.7 IJ/

Place: Chandigarh
Date : 29.07.2023

DERBASSI, PUNJAB | MANAGAON, MAHARASHTRA | MANDI GOBINDGARH, PUNJAB | RAIPUR, CHATTISGARH

www.nseindia.com and www.msei.in and on Company’s website L.e. www jtl.one
For JTL Industries Limited

Note: The above is an extract of the detailed format of Consolidated/ Standalone Unaudited Quarterly Financial Results filed with the Stock Exchanges
(BSE, NSE & MSED) under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015 .The full format of Unaudited
Consolidated and Standalone Financial Results are available on the websites of the BSE, NSE & MS5SEl (Stock Exchanges) ie. www.bseindia.com,

Whole Time Director cum CFO | DIN: 02837754

(Formerly known as JTL Infra Limited)

Dhruv Singla




